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IN THE HIGH COURT OF DELHI AT NEW DELHI
ITA 433/2024
PR. COMMISSIONER OF INCOME TAX -7

Through: Mr Puneet Rai, SSC, Mr Ashvini
Kumar, and Mr Rishabh Nangia,
JSCs.

VErsus

VR DAKSHIN PRIVATE LIMITED (FORMERLY
KNOWN ASM/S SUGAM VANIJYA HOLDINGSPVT.LTD.)
..... Respondent
Through:  Counsdl. (appearance slip not given)
CORAM:
HON'BLE MR. JUSTICE VIBHU BAKHRU
HON'BLE MS. JUSTICE SWARANA KANTA SHARMA

ORDER
21.11.2024

This matter could not be taken up due to paucity of time.
List on 19.12.2024.

BY ORDER

(COURT MASTER)

NOVEMBER 21, 2024
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This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/04/2026 at 00:03:13

Click hereto check corrigendum, if any




